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THE CENTRAL ADMINISTRATIVE TRIBUNAL 
CUTTACK BENCH, CUTTACK 

Q.A. .No ... ... .. 1 99 

Ktç 	 .Applicant(s) 

Versus 

9f.....!r.cS... 	Respondent(s) 

Sr. No, 	Date I 	 Order with Signature 

	

31.1.92 	 Admit. Issue notice to the respondents to sh. 

cause within four weeks from the date of receipt of the 

notice 	to why this applicaticn shall 	not be allowed. 

RequsisteS are said to have been filed.Office to verify and  

issue. 

Call on 14.4,92 for further orders on the 

questi Tn of service of notic e etc. 
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